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CENTRAL ApnINISTRATIVE TRIBUNAL, ALLA6A8AU BLNCh 

ALLAH/C.3k) 

Allahabad : Dated this 3iw daiui%,..weaibart  2000 

uriginal Application No.998 of 19:5 

LaaA:. 

Huntble ar, a, aayal, A,O. 

Ron lble Mr.  RE_LitLqk-il i 

1. 	 Arora, son of Sri S,R, Arora, 
Working as Wireman and presently 
Postad at Lajpat Nagar Telephune 
Exchange, Kanpur. 

2, 	Ved Prakash 5 u Sri A.R, Saxena, 
Working as Wireman, presently 
Posted at Lajpat Nagar Telehpona 
axchaaga, Kanpur. 

a, 	 arivaaava 	ari Gaya Paaaad, 
Working as wiramand and presently 
Puatad at Lajpat Nagar, Telephone 
Excnange„ Kanpur. 

4. 	Anand araaash Srivastava Siu Late Sri 	Lal, 
Woraing as Wireman an presently postau at 
Lajpat Nagar, Telephone Lxciiange, Kanpur, 

D. 	 Nisra on of arm arij Jahari Lal, 
Working as Wireman and presently posted 
at Lajpat Nagar Telephone Exchange, 
Kan pur. 

b. 	Satish Calanors or of Late Jagdishwar Shuala, 
working as 	eman and presently posted at 
Lajpat Nagar, elephone xchange, Kanpur. 

7. Oixit on of Late VN Wixit, 
working as Wireman and presently posted at 
Telephone 2hawan Cxchange, Mal aoad, Kanpur. 

8. rlsra ion or Late Sri Lirij Muhan Lal Mira 
working as ui.an and presently pastad at 
ialaphone 6aawaa, Exchange Nal Roac, 4anpure  

9. V.N. 3a1ota Son of Sri J.N. 3alota, Marking as 
Wireman and presently posted at Talphone 8hawan, 
Lxchange Hal road, Kanpur. 

10. Ram hare Sun of Sri lanqli ak, working as Wireman 
anc presently posted at selephuna anawans  
axcaange aal Road, Kanputp 

11. Babu Ram Son of Kalicharan, working as Wireman, 
and presently posted at Kidwal Nagar, aanpura 

12, 	Gaya Ram cn of arain Lai, working as Wirewan 
and presently posted at ,Kidwai Nagar,Kanpur, 

If 
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13, Abbyarnanu Singh on of Ramadhar Singh, 
Working as Jireman and presently posted at 
felepOone Exehange, Krishna Nagar(Chakeri), 

Kanpur. 

14, Lhhedi Lal on of e6aoari Lal, working as 
Jireman and presently posted at Benajhawar 
Exchange, Kanpur. 

(Sri uri Gupta, Advocate) 

• • • • • c Applicant 

Versus 

1. 	Chief Manager, Telecom, Telephone bhawan, 
Nal Road, Kanpur. 

2-) . 	Chief General Manager Telecommunication, . 

Nal !toad, Kanpur, 

3. 	Director General, Directorate the Department 
of Telecommunication, Sanchar 8hawan, New Jelhi. 

4, 	Union of India through Secretary, 
Ministry of Communication Government of India, 
New Delhi, 

(Km. Sadhna 5rivastava, Advocate) 

, . „Respondents 

B Honoble mr. S.  Dayal,  A.0, 

This application has been filed seeking grant of 

pay scale of R8.950.1500 to the applicants in accordance 

with Recruitment Rules. The applicants have prayed that 

tie reepundents be directed to grant pay scale of rte.950.- 

1500 to the applicant w. ,P, 1.1.1O8b. The applicants have 

claimed toat they sOoulo also be declared entitled to old 

pay scale of Rs,260-400 prior to the recommendation of 

the scale of 4th day Commission. The arrears of the differen 

of pay with interest have also been claimed. 

2. 	The applicants claim that they are -Wiremen which is 

classified as Group 1 0 posts  with the pay scale of Rs.950- 

1500 in the Department of Telecommunication. They claim 

that they are not tieing paia tle scale of Hs,e50.1500 despit 
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their representations, They claim teat Ii men in all 

ogler departments have been granted pay scale of es0950-150 

The applicants have claimed relief in the backdrop of the 

above facts, 

	

3, 	The arguments of eri U0  Gupta, counsel for the 

applicant and Km, Sadhna Srivastava, counsel for the 

respondents have been heard, 

	

4. 	Learned coensel for the respondents has mentioned 

that the applicant3in this case have represeeted their 

case r'ur grant or scale of es,e50.15oe but the case 

Was rejected by the respondents by order dated 1b-1-1992, 

The said order has not been annexed with the counter 

reply and tee applicants have denied that they have 

received any copy of such order, The applicants had 

filed a representation with the responoents and learned 

counsel for the applicant mentions that the said 

representation ,.'as given on 1-4-lee2 although no dates have 

Jaen mentioned in the represeetation, which is Annexure-1 

to the uA, He alo draws our attention to tee letter 

sated 4-5.1992 by means or wretch the matter of grant 

of new pay scale on the basis of amendad rules for 

eiremen was forwarued by tee Thief reeneral eanager, 

Lucknow to Directorate of felecommunication, New ealhi„ 

Therefore, the matter regarding grant of pay scale to 

the applicant still appears to ue unuer censiceratioe 

as the counsel has not shown any oroer after this date 

and learned counsel for the applicant mentions that the 

applicants are still in a pay scale lower than whatever 

e,)1,- 

has been claimed in the uk 
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5. 	
Under these circumstance, we permit the applicants 

to make representation within one month to the respondent 

No,3 and direct the respon::ent no.3 to decide the same 

within a period of four months from the date of receipt 

of a copy of this order, ihe uA is acGor ingty disposed 

of with the above direction, There shalt he no order 

as to costs, 

Number (A) Member (J ) 

Outs/ 


